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BEFORE THE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 429 OF 2022

IN THE MATTER OF :

Riddhima Pandey Applicant
Versus
STATE OF UTTARAKHAND & ORS ... Respondents
INDEX
S.No Particulars Page no
1. Order dated 18.07.2024 passed by District 1
Magistrate, Champawat for Imposing penalty
on Respondent No 6 for misusing E-Ravanna.

Adv Anj\éﬁi

Panel Counsel for State of Uttarakhand
Chamber no 136, M.C. Setalvad Block,
Supreme Court of India

New Delhi 110001

Dated 20.08.2024
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